-

"J'
5&-_@-—:
Government of Jammu and Rashmir

Home Department

Notification
Srinagar, thcf‘m | , 2018

SRO b’;}s - Whereas, on 17-09-20106, Police Station, Kulgam throueh
rehable sources learnt that at Chawalgam 2 large number ::1’ 111Escreur?t.s
led by a person namely Adil Ahmad Cliopan @ Allic S/6 Mohammad
yousuf Allie adopted son of Fayaz Abmad Chopan R/70 Dhamhal A/P
Panawah, Kulgam and others are raising anti Indian slogans and pelting
stones and patrol bombs upon patrolling party of Police and CRPF.,
besides the miscreants have set ablaze the Rest House at Chawalgam
etc, and

v, Whereas, in this connection, a case FIR No 208/2016, U/S 147,
145, 149, 336, 436, 307 RPC, 8 (2) PPD Act, $ PSS Act, 13 ULA (P) Act,

1967 came to be registered in Police Station, Buleam; and

5. Whereas, during the course of mvestigation, a site plan was
I}rupnred and statements of witnesses were recorded under the relevant
sections of law and placed on record. Further, samples ol gutted charcoal
were seized as preces of evidence and sent ro FSL for chemical
examination and report thereol was obtained and placed on record. The
eviluation certificate of the damage caused due to fire to the building
(Rest House) was obtained from the concerned authority and made part
of the file; and

i+, Whereas, investigation conducted and statements of witm:sscs‘
recorded u/s 161, 164-A has, prima tacie, established the in*iulwmentk ol
siv accused persons namely (1) Adil Ahmad Chopan @ Allie S/0
Mohamad Yousuf Allie adopted Son of Fayaz Ahmad Chopan R/o
Dhamhal A/P Chawalgam. (2) Arshid Ashral Bhat SKQ Mohamad
Ashraf Bhat R/0O Panawah Kulgam, (3) Ajjaz Ahmad Bhat S/0 Ghulam
Mohammad Bhat R/o Panawah Kulgan, (1) Suhail ;lhniud ];«!ulliu S/o
Mohammad Yousul’ Naiku /0 Check Mawmbugh, (3) bt}hmh Alnu:-.fl
Mir @ Sarta; Ahmad Mir S/o Sabzar Ahmad Mir R/o Itlﬂ!'l\'fu"l‘-'h ﬂ."f] (Ib?
Asim Ahmad Sheikh S/o Bashir Ahmad Sheikh R7o Chawalgam for the
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L'a:nll“i-“'“m ol crime and ‘""‘1”1"““.'{1.\ the case w as Closed as challa /
147, 148, LISt 480, 307 REGISONPPTy Aoy o pec Act, 18 L:I”-\HI:
aginst the accused persons mvol v In the case, and i )
- Whereas, the r\uthurtt}' appointed by the S

ander sub=section (27 of  seetion 15 of 'llu.- Unlawful Activities
(Prevention) Act, 1967, has independently serutimized e (h-.;“, I'Jiat'
fle and all the other relevimt documenis ‘elating 1o the cu\:-r alnd hr::
come toa tlrﬁnil‘;‘ conclusion that this is a fit case 111:'*m:c-urd :Jt
pl‘uwcuti_un sanction ll}’;ili_ﬂﬁl the said  accused persons  for  the
commission ot oflences punishable ynder sections 14 of the Unlawful
\ctivities (Prevention) Act, 1967 and

ate Government

(G Whercas, alter perusing the Case Diary,
and also  takime into consideration I
Authority appointed under subi-section
\etivities (Prevention) At 1uGs
[ HL there s *-LIHi\':I.'Hl

the relevant documents
the  observations/views of the
(2) of section 43 of the Unlawful
the State Government is of the view
aaterial and evidence available against  the
accused persons lor their prosecution under the ‘

aforesand provision of
law,

: Now, therefore, in exercise of powers conferred by sub-section (2)
of section 45 of the Uniaw ful Activites (Prevention) Act, 1967, the State
Government hereby accords sanction for lawnching prosecution against
the accused mentioned below for the commission of oflences punishable
under section 15 of the Unlawiul Activities (Prevention) Act, ArISINg ot
of FIR No 20872016 in Pohee Station, Kuluam

(1} Adih Ahmad Chopan @ Allie S/0 Mobamad Yousuf Alhe
adopted Son ot Fayaz Ahmad Chopan 7o Dhamhal A/P
Chawalgam,

(2) \ishid Ashral Bhat SO Mohamad Ashrat’ Bhat R/0
Panawah huleam, |

(3) Atz Abmed Bhat S/o Ghularmy Mohammad Bhat R/o
Panawah hulgam, A {

(4)  Suhail Ahmad Natka S/0 Mohammad Yousuf Naku R/o
Check Matribugh, i ]

(3)  Suhaib Ahmad Mir @ Sarta) Almad Mir S/0 Sabzar Ahmac

N 7o Hperwath and



(6)  Asim Ahmad Sheikh S/0 Bashie

Ahmad  Sheikh R/o
Chawalgam.

By Order of the Government ol Jammu and Kashmi

Sd/-
Principal Secretary to the Government
Home Department

No Home/Pros/86/2018 Dated-¥600 v01 5

L‘up}* to-

I Director General of Polye. J&R, Jammuy,
letter No. Legal/Sanc-18/8/90 [ 8-
The CD file in original is re
kindly be acknowledged

2. Secretary to the Government.
Parliamentary Attairs, (w.7 5.c.)

J. Private Secretary to Principal Secret
Department.

+ Stock hle.

This has reference to his
770809 dated 29/05/2018
turned herewith, receipt of which may

Department of Law Justice &

ary to the Government, Home
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Under Stcrctary to the Government
Home Department



